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Assistants on Deputation to India Sup-
ply Missions London and Washington

*580. SHRI RAMII RAM : Will the
Minister of SUPPLY AND REHABI-
LITATION be pleased to state:

(a) the qualifications prescribed till
last year for the deputation of Assis-
tants to the India Supply Missions in
London and Washington;

(b) whether the prescribed minimum
purchase experience of 5 years .was re-
duced to 3 years in May, 1973, restored
to S years in June and again reduced in
August, 1973; and

(c) if so, the reasons therefor?

THE MINISTER OF SUPPLY
AND REHABILITATION (SHRI R.
K. KHADILKAR): (a) The qualifica-
tions prescribed for selection of Assis-
tants till Jast year were:

1. Age not more than 45 years.
Candidates above this age may
also apply. Other things being
preference will be given to can-
didates upto the age of 45 years.

2. Family consisting of not more
than three children.

3. Five years’ experience of work
regarding purchase or more.

4. Record of service from ‘Very
Good’ to ‘Outstanding’.

5. Lien on a permanent post.

(b) The condition of five years pur-
chase experience was actually reduced
to three years in August, 1973. Prior
to August, 1973 certain changes were
proposed but not implemented.
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(¢) The reduction was made in the
public interest.

Public Sector Corporation to Provide
Finance and Guidance to ex-service-
men for self-employment

*581. SHRI P. A. SAMINATHAN :

SHRI MUHAMMED SHE-
RIFF :

Will the Minister of DEFENCE be
pleased to state:

(a) whether the Ministry of Defence
is considering a proposal to set up a
public sector corporation to finance and
provide technical guidance to ex-Ser-
vicemen for setting up small-scale in-
dustries and other self-employment en-
terprises;

(b) if so, when the final decision is
likely to be taken; and

(c) to what extent the help will be
given?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J.
B. PATNAIK) : (a) to (c). Yes Sir. The -
details are still being worked out.
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